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 situation  andfinish  all  otherthings.  In  view  of
 that,  if  all  Members  agree,  we  can  switch
 over  to  the  business  which  is  listed  in  the
 agenda  today  and  leave  aside  the  other
 points  which  you  want  to  make  for  Monday
 or  whatever  time  it  is.

 Now  papers  to  be  Laid  on  the  Table  of
 the  House.  Shri  Sharad  Pawar...

 (interruptions)

 SHRI  MANORANJAN  BHAKTA
 (Andaman  &  Nicobar  Islands):  Sir,  |  have
 given  a  notice  on  a  very  important  issue....
 (interruptions)

 MR.  SPEAKER:  Afterwards...

 (Interruptions)

 SHRI  MANORANJAN  BHAKTA:  ।  is  a
 very  important  issue,  Sir...  (/jnterruptions)

 MR.  SPEAKER: You  belong  tothe  ruling
 party.  The  opposition  Members  are
 cooperating  and  you  are  not  cooperating...

 (Interruptions)

 12.12  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Notification  Under  Navy  Act,1957  on
 the  Working  of  and  Annual  Reports

 of  Mazagaon  Dock  Ltd.,  Bombay
 for  1990-91  and  Goa  Shipyard

 Ltd.,  Goa  for  1990-91,  etc.

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTRY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE
 MINISTRTY  OF  LAW,  JUSTICE  AND

 COMPANY  -  (SHRIRANGARAJAN
 KUMARMANGALAMW):  Sir,  on  behaif  of  Shri
 Sharad  Pawar,  |  beg to  lay  on  the  table:

 (1)  A  copy  of  the  Notification  No.

 DECEMBER  13,  1991

 (2)

 (a)

 (b)

 (c)
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 S.R.0.  23  (  Hindi  and  English
 versions)  published  in  Gazette  of
 indiadated the  26th  October,  1991
 specitying  that  women  shall  also
 be  eligible  for  appointment  as
 Officers  in  the  Indian  Navy  in
 certain  लर..  issued
 under  section  9  of  the  Navy  Act,
 1957.  [Placed  in  Library.  See  No.
 LT-945/91]

 A  copy  each  of  the  following
 papers  (Hindi  and  English
 versions)  under  sub-section(1)  of
 section  619A  of  the  Companies
 Act,  1956:-

 (i)  Review  by  tte  govemment  on
 the  working  of  the  Mazagaon
 Dock  Limited,  Bombay,  forthe
 year  1990-91.

 (ii)  Annual  Report  of  the
 Mazagaon  Dock  Limited,
 Bombay,  forthe  year  1990-91
 along  with  Audited  Accounts
 and  comments  of  the
 Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  See  No.  LT-946/91]

 (i)  Review  by  the  Government
 on  the  working  of  the  Goa
 Shipyard  Limited,  Goa,  forthe
 year  1990-91.

 (li)  Annual  Report  of  the  Goa
 Shipyard  Limited,  Goa,  forthe
 year  1990-91  along  with
 Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.
 LT-47/91]

 ।  Review  by  the  government on
 the  working  of  the  Garden
 Reach  Shipbuilders  and
 Engineers  Limited,  Caicutta,
 for  the  year  1990-91.

 (ii)  Annual  Report  or  the  Garden
 Reach  Shipbuilders  and
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 Engineers  Limited,  Calcutta,
 for  the  year  1990-91  along
 with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.
 LT-  948/91]

 (i)  Review  by  the  Government
 on  the  working  of  the  Bharat
 Earth  Movers  Limited,
 Bangalore,  for  the  year  1990-
 91.

 (ii)  Annual  Report  of  tne  Bharat
 Earth  Movers  Limited  ,
 Bangalore,  for  the  year  1990-
 91  along  with  Audited
 Accounts  and  comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  See  No.  LT-949/91]

 (e)  (i)  Review  by  the  Government
 on  the  working  of  the  Mishra
 Dhatu)  Nigam  Limited,
 Hyderabad,  forthe  year  1990-
 91.

 (ii)  Annual  Report  of  the  Mishra
 जि  Nigam  Limited,
 Hyderabad,  forthe  year  1990-
 91  along  with  Audited  Account
 and  comments  of  the
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 (ii)  Annual

 Papers  Laid  514

 on  the  Working  of  the
 Hindustan  Aeronautics  Limited
 for  the  year  1990-91.

 Report  of  the
 Hindustan  Aeronautics  Limited
 for  the  year  1990-91  aiong
 with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library-SeeNo.LT-
 952/91]

 (3)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Himalayan  Mountainee-
 ting  Institute,  Darjeeling,  for
 the  year  1990-91.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Goverment  onthe  working  of
 the  Himalayan  Mountaineering
 institute,  Darjeeling,  for  the
 year  1990-97.

 (iii)  Acopy  of  the  Annuai  Accounts
 (Hindi  and  Engjish  versions)
 ofthe  Himalayan  Mountainee-
 ring  Institute,  Darjeeling,  for
 the  year  1990-91  together
 with  Audit  Report  thereon.
 [Placed-in  Library.  See  No.
 LT-953/91.

 Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library  See  No.  LT-950/91]

 Annual  Report  and  Review  on  the

 Working  of  Indian  Diamond  Institute,
 Surat  for  1990-91

 (f)  (i)  Review  by  the  Government
 on  the  working  of  the  Bharat
 Dynamics  Limited,  Hydera-
 bad,  for  the  year  1990-91.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 SALMAN  KHURSHEED):  Sir,  on  behalf  of
 Shri  ९.  Chidambaram,  ।  beg  to  lay  on  the

 ही)  Annual  Report  of  the  Bharat  _tabie:
 Dynamics  Limited,  Hydera-
 bad,  forthe  year  1990-91  along  (1)  Acopyofthe  AnnualReport  (Hindi
 with  Audited  Accounts  and  and  English  versions) of  the  indian.
 comments  of  the  Comptroller  Diamond  Institute,  Surat,  for  the

 year  1990-91  along  with  Audited
 ‘Accounts.

 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-

 951/91}
 (2)  -  ७०0)  of  the  Review  (Hindi  and

 (9)  (1)  Review  by  the  Government  English  versions)  by  the


